NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

T.C.P No. 828/(MAH) /2017
CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 08.11.2017

NAME OF THE PARTIES: Boldrocchi India Pvt.Ltd.
V/s
Essar Projects (India) Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016.

S. No. NAME DESIGNATION SIGNATURE

| B Bl a/o fecn Ofesiohonal)
/b Beli Pssosinded

o Dowawe Rusy, afs0) )
Koitiha, Leth for conparale fyugen

\ Delotov
1 a?m dwdgelound.
ORDER
TCP No. 828/1&BP/NCLT/MB/MAH/2017
At request of the Petitioner Counsel, list this matter on 21.11.2017. e
sd/- Sd/-
V.NALLASENAPATHY B.S.V. PRAKASH KUMAR

Member (Technical) Member (Judicial)



